IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

SL.|[|Name of C. A No. Date of Case No. Cou
No.|Applicant Application Fee

13.03.2025

Notified
amount
to be paid

Reject
Status

BP MOHANTY 20336/2025|13.03.2025 |ABLAPL/2414/2025 (10 | |
|2 KSHITISH |20346/2025|13.03.2025 IABLAPL/2399/2025 |10 | |c |
3 R K SAHOO 20370/2025(13.03.2025 |[RPFAM/369/2023 |10 | c |
|4 |s saHU 20375/2025(13.03.2025 |[BLAPL/14402/2023 |7 | o
5 |B R SENAPATI |20377/2025|13.03.2025 |WP(C)/6147/2011 |7 3.00,3*3 dms U |
6 |B R SENAPATI |20379/2025|13.03.2025 |WP(C)/6391/2025 |7 | oo
7 |PK JENA 20380/202513.03.2025 |CONTC/449/2025 |7 | oo
'8 |R K BARIK 20381/202513.03.2025 |ABLAPL/2462/2025 |7 | oo
|9 |S MOHANTY 20382/202513.03.2025 |CONTC/2056/2011 |7 | oo
10 |A K MOHANTY  |20383/2025(13.03.2025 |[RPFAM/77/2024 7 | oo
11 |S K PALAI 20384/202513.03.2025 |ABLAPL/3450/2024 |7 | oo
12 |P K MOHANTY  |20385/2025|13.03.2025 |CMP/715/2023 7 | u |
|13 M R SAHOO 20386/2025(13.03.2025 |RSA/337/2006 7 | v
' 12.003*12 ' ‘
14 |P K MISHRA 20387/2025|13.03.2025 |WP(C)/4180/2003 |7 document in U

dms
15 |B K PATI 20388/2025(13.03.2025 |[WP(C)/18550/2018 |7 | u |
16 |B K PATI 20389/2025(13.03.2025 |CONTC/1402/2019 |7 | v |
|17 |D SWAIN 20391/2025(13.03.2025 WP (C)/5037/2025 |7 | v |
18 |P K NAYAK 20393/2025(13.03.2025 |CRLMC/4608/2024 |7 | u |
19 |M R BARIK 20394/2025|13.03.2025 |CRLA/1257/2024 |7 | oo
20 M S HASAN 20395/2025(13.03.2025 |[WP(C)/38338/2023 |10 | c |
21 |s K RATH 20400/2025(13.03.2025 |[WP(C)/14619/2019 |10 | lc |
22 |S MOHANTY 20402/2025(13.03.2025 |MACA/736/2022 7 | v |
23 |s C BISWAL 20405/202513.03.2025 |[WP(C)/5424/2015 |7 | v
24 |R C BADAJENA |20407/2025|13.03.2025 |WP(C)/6262/2025 |7 | v
25 |P K MOHANTY  |20408/2025|13.03.2025 |WP(C)/23437/2024 |7 | v
26 |R C PATTANAIK |20409/2025|13.03.2025 |WP(C)/2823/2014 |7 | v
27 M NAYAK 20415/2025(13.03.2025 |RVWPET/222/2018 |10 | lc |
28 |K SAHOO 20417/2025(13.03.2025 |CRLMC/3709/2023 |10 | lc |
29 |T R DAS 20418/2025(13.03.2025 |CRLMC/2549/2024 |10 | lc |
130 |P BEHERA 20419/2025(13.03.2025 |BLAPL/366/2025 |10 | lc |
31 M DAS 20420/2025(13.03.2025 |CRLMC/3546/2022 |10 | c |
132 |s K BISWAL 20422/2025(13.03.2025 |CRLMC/936/2021 |10 | c |




33 |TR DAs 20423/2025(|13.03.2025 [BLAPL/1734/2025 |10 | c |
134 |T BAG 20424/2025(13.03.2025 |CRLMC/2584/2024 |10 | c |
135 |T BAG 20425/2025(13.03.2025 |CRLMC/2583/2024 |10 | c |
36 |B BEHERA 20427/2025|13.03.2025 |CRLMC/5407/2023 |10 | c |
137 |a PANDA 20428/2025(13.03.2025 |[CRLMC/303/2022 |10 | c |

document

available in
38 |R K CHOUDHURY [20429/2025 13.03.2025 [WP(C)/1684/2007 |7 dms, court U

fee to be

paid
39 [AoTOK SOMBR T 120430/2025(13.03.2025  |ABLAPL/5974/2024 |7 U
|40 |R K CHOUDHURY |20431/2025|13.03.2025 |WP(C)/1685/2007 |7 | o
|41 |J R BEHERA 20435/202513.03.2025  |[WPC (OAC) /748/2016 |7 | oo
|42 |s. R. PANI 20436/202513.03.2025 |[WP(C)/30464/2024 |7 | oo
|43 |T K SAHOO 20437/202513.03.2025 |ABLAPL/8227/2023 |7 | oo
|44 |H SUNDARA 20438/2025(13.03.2025 |MACA/1301/2024 |7 | oo
|45 |S SRIVANTAV  |20440/2025(13.03.2025 |ELPET/3/2024 7 | oo
|46 |B JENA 20441/2025(13.03.2025 |[WP(C)/10671/2024 |7 | oo
147 |R P DALAI 20444/2025(13.03.2025  |[WPC (TAC) /133/1988 |7 | oo
|48 |M ROUT 20446/2025(13.03.2025 [WP(C)/26104/2017 |7 | oo
149 A K NAYAK 20447/2025(13.03.2025 WP (C)/5899/2025 |10 | c |
|50 |J B ROUT 20448/2025(13.03.2025 |CRLMC/809/2025 |7 | v
‘51 A SAHOO ‘20449/2025‘13.03.2025 ABLAPL/12779/2024‘7 ééﬁggéﬁ;léégg ‘
52 |J K MAJHI 20450/2025(13.03.2025 |ABLAPL/2568/2025 |7 | u |
53 A K NAYAK 20452/2025(13.03.2025 WP (C)/5878/2025 |10 | lc |
|54 |R K SAHU 20453/2025(13.03.2025 |ABLAPL/2569/2025 |7 | v
|55 |B M SARANGI  |20454/2025|13.03.2025 |WP(C)/31094/2024 |10 | ic |
|56 |B N SARANGI  |20455/2025|13.03.2025 |[WP(C)/31141/2024 |10 | ic |
|57 |D DASH 20459/2025(13.03.2025 |CRLA/603/2023 7 | v
|58 |K PARIDA 20461/202513.03.2025 |[WP(C)/7176/2013 |7 | o
59 |B K PATI 20465/2025(13.03.2025 |FA/7/1984 7 | v
60 |B K PATI 20466/2025(13.03.2025 |FA/7/1984 7 | v
61 |S K MOHANTY  |20467/2025|13.03.2025 |WP(C)/6665/2025 |10 | lc |
62 [onnon KUMAR 190469/2025113.03.2025  We(C)/6746/2025 |10 c
63 [nonoon KUMAR T 190470/2025 113.03.2025  We () /6746/2025 |10 c
64 oot BN 1904917202513, 03,2025 We(C) /6764/2025 |10 c
|65 |H S DEO 20472/2025(13.03.2025 |[WP(C)/6649/2025 |10 | lc |
|66 |RANJIT MOHANTY 20473/2025(13.03.2025 |WP(C)/6634/2025 |10 | lc |
67 |M R ROUTRAY  |20478/2025(13.03.2025 |WP(C)/27887/2024 |10 | lc |
|68 |M R ROUTRAY  |20480/2025(13.03.2025 |WP(C)/30842/2024 |10 | lc |
169 |G K NANDA 20482/202513.03.2025 |[WP(C)/6639/2025 |10 | lc |




170 |P BEHERA 20496/2025(13.03.2025 |CRLMC/557/2025 |10 | lc |
71 |A K DAS 20501/2025(13.03.2025 |CRLMC/562/2025 |10 | lc |
172 |A K SAHOO 20511/2025(13.03.2025 |CONTC/7866/2024 |10 | c |
173 |P K NAYAK 20512/2025(13.03.2025 |CONTC/7336/2024 |10 | c |
174 |s K SAHOO 20513/2025(13.03.2025 |CONTC/7408/2024 |10 | c |
175 |Y DAS 20515/2025(13.03.2025 |CMP/132/2025 0| c |
|76 |P MUDULI 20516/2025(13.03.2025 |CRLMC/682/2025  [10 | lc |
77 M K RATH 20518/2025(13.03.2025 [WP(C)/6200/2025 |10 | lc |
78 |M R ROUTRAY  |20523/2025(13.03.2025 |WP(C)/4373/2025 |10 | c |
179 |S BISWAL 20525/202513.03.2025 |[WP(C)/1118/2025 |10 | c |
180 |K MANDAL 20528/202513.03.2025 |[WP(C)/3685/2025 |10 | lc |
‘81 o HOMAR ‘20543/2025‘13.03.2025 WP (C)/6841/2025 ‘10 ’ ‘c ‘
|82 |B MISHRA 20544/202513.03.2025 |[WP(C)/7099/2025 |10 | c |
183 |a K JATI 20545/202513.03.2025 |[WP(C)/6576/2025 |10 | c |
|84 |S K BISWAL 20554/202513.03.2025 [BLAPL/1721/2025 |10 | c |
‘85 — ‘20556/2025‘13.03.2025 CRIA/200/2017 ‘7 ’ ‘U ‘
|86 |B.K. SWAIN 20557/202513.03.2025 [WP(C)/17534/2024 |10 | c |
87 M K RATH 20559/202513.03.2025 |[WP(C)/17534/2024 |10 | c |
|88 |D. K. NAYAK  |20560/2025(13.03.2025 |CRLA/378/2019 7 | oo
89 |D. K. NAYAK  |20562/2025(13.03.2025 |JCRLA/22/2009 7 | oo
90 |D. K. NAYAK  |20564/2025|13.03.2025 |CRLA/256/2019 7 | u |
91 |A P SAHOO 20565/2025(13.03.2025 |CONTC/7139/2024 |10 | c |
92 |D. K. NAYAK  |20567/2025|13.03.2025 |CRLA/257/2019 7 | u |
| |M/s praDIPTA ' | ' ‘
93 |KUMAR 20568/2025|13.03.2025 |CONTC/5837/2024 (10 c
PATTANAYAK

|94 |MANGU NANDY  |20569/2025|13.03.2025 |BLAPL/1708/2025 |10 | lc |
195 |N K ROUT 20571/2025(13.03.2025 |CONTC/7349/2024 |10 | c |
96 |D. K. NAYAK  |20573/2025|13.03.2025 |JCRLA/88/2009 7 | u |
97 |D. K. NAYAK  |20575/2025(13.03.2025 |CRLA/227/2016 7 | oo
‘98 /S BANABLERKI 20576/2025‘13.03.2025 ‘CONTC/6436/2024 ‘10 ’ ’c ’
99 |D. K. NAYAK  |20578/2025|13.03.2025 |CRLA/580/2023 7 | v |
1100 [B.K. SWAIN 20579/2025(13.03.2025 WP (C)/15078/2024 |10 | lc |
1101 [D. K. NAYAK  |20580/2025|13.03.2025 |CRLA/683/2016 7 | v |
1102 M R ROUTRAY  |20581/2025|13.03.2025 |TRPCRL/35/2024 |10 | c |
1103 [D. K. NAYAK  |20582/2025|13.03.2025 |JCRLA/3/2011 7 | v |
1104 [D. K. NAYAK  |20583/2025|13.03.2025 |JCRLA/33/2010 7 | v |
1105 |D. K. NAYAK  |20585/2025|13.03.2025 |JCRLA/5/2011 7 | v |
1106 [P K JENA 20586/202513.03.2025  [WP(C)/2574/2025 |10 | lc |
1107 |D. K. NAYAK  |20588/2025|13.03.2025 |JCRLA/30/2008 7 | v |
‘108 ﬁé:H;AK' ‘20589/2025‘13.03.2025 CONTC/5950/2024 ‘10 ‘ ‘c ‘




‘109 o B AT 20590/2025‘13.03.2025 CONTC/7961/2024 ‘10 ‘ ‘c ‘
110 [D. K. NAYAK  |20591/2025|13.03.2025 |CRLA/19/2011 7 | v
111 [B.K. SWAIN 20592/2025(13.03.2025 |[WP(C)/7018/2025 |10 | c |
112 D. K. NAYAK  |20593/2025[13.03.2025 |CRLA/680/2016 |7 | |
113 D. K. NAYAK  |20595/2025[13.03.2025 |CRA/269/1991 |7 | |
114 [» K BARIK 20597/2025(13.03.2025 |MACA/109/2025 0 | c |
1115 |D. K. NAYAK  |20598/2025|13.03.2025 |JCRLA/112/2004 |7 | |
1116 |S K BISWAL 20600/2025(13.03.2025 |[WP(C)/6406/2025 |10 | c |
1117 D P DASH 20601/2025(13.03.2025 |[WP(C)/2491/2025 |10 | c |
1118 |M MISHRA 20603/2025(13.03.2025 |MACA/1296/2024 |10 | c |
1119 D. K. NAYAK  |20604/2025(13.03.2025 |JCRLA/78/2017 7 | N
‘120 rronry ‘20605/2025‘13.03.2025 WP (C) /6120/2025 ‘10 ’ ‘c ‘
121 |D. K. NAYAK  [20606/2025|13.03.2025 |CRLA/294/2013 7 | v
1122 |[K PARIDA 20610/202513.03.2025 |CONTC/6137/2024 |10 | c
1123 |[K PARIDA 20611/202513.03.2025 |CONTC/6922/2024 |10 | c |
1124 |K PARIDA 20612/2025(13.03.2025 |CONTC/7699/2024 |10 | ic |
1125 |[K PARIDA 20613/202513.03.2025 |CONTC/7698/2024 |10 | c |
126 |D. K. NAYAK  |20614/2025(13.03.2025 |CRLA/348/2016 7 | oo
1127 |[K PARIDA 20615/202513.03.2025 |CONTC/7697/2024 |10 | c |
128 |D. K. NAYAK  |20617/2025(13.03.2025 |CRLA/523/2016 7 | oo
1129 |K PARIDA 20618/2025(13.03.2025 |CONTC/7979/2024 |10 | c |
1130 [D. K. NAYAK  |20619/2025|13.03.2025 |JCRLA/48/2018 7 | u |
1131 |S GUPTA 20620/2025(13.03.2025 WP (C)/6266/2025 |10 | lc |
1132 |B K DALAI 20621/202513.03.2025 |[WP(C)/6035/2025 |10 | lc |
1133 |D. K. NAYAK  [20622/2025|13.03.2025 |DSREF/3/2012 7 | oo
1134 B.K. SWAIN 20623/2025(13.03.2025 |[WP(C)/6716/2025 |10 | lc |
1135 |D. K. NAYAK  |20624/2025|13.03.2025 |JCRLA/4/2020 7 | v
1136 [P R SWAIN 20625/2025(13.03.2025 WP (C)/6526/2025 |10 | ic |
1137 |D. K. NAYAK  |20626/2025|13.03.2025 |JCRLA/4/2016 7 | v
1138 |D. K. NAYAK  |20627/2025|13.03.2025 |CRLA/158/2003 7 | v
1139 [P R SWAIN 20628/202513.03.2025 |[WP(C)/6553/2025 |10 | lc |
1140 |D. K. NAYAK  [20629/2025|13.03.2025 |CRLA/287/2023 7 | v
1141 R N BARIK 20630/202513.03.2025 |[WP(C)/6772/2025 |10 | lc |
1142 [P K DAS 20641/202513.03.2025 |[WP(C)/23710/2021 |10 | lc |
1143 [N CH SINHA 20649/2025(13.03.2025 |CMAPL/67/2024 0 | c |
144 |S K MOHANTY  [20650/2025|13.03.2025 |CRP/8/2024 10 | c |
1145 [N CH SINHA 20651/2025(13.03.2025 |CRP/8/2024 0 | c |
1146 D SWAIN 20652/2025(13.03.2025 |CRP/8/2024 0 | c |
1147 |S K MOHANTY  |20654/2025(13.03.2025 |ARBP/5/2024 0 | c |
1148 [P NAYAK 20655/2025(13.03.2025 |SA/215/1993 0 | lc |
1149 [P NAYAK 20656/2025(13.03.2025 WP (C)/38997/2023 |10 | c |
1150 [P NAYAK 20657/2025(13.03.2025 WP (C)/30721/2023 [10 | lc |




1151 [P NAYAK 20659/2025(13.03.2025 WP (C)/587/2025 |10 | lc |
1152 [P K JENA 20660/2025(13.03.2025 WP (C)/4843/2025 |10 | lc |
‘153 ggiog;cé- asH 20661/2025‘13.03.2025 WP (C) /19220/2018 ‘10 ‘ ‘c ‘
1154 B K PATI 20662/2025(13.03.2025 |[WP(C)/19920/2018 [10 | lc |
1155 M R RAY 20663/2025(13.03.2025 |CONTC/3068/2024 |10 | c |
1156 R K BARIK 20665/2025(13.03.2025 WP (C)/18557/2024 [10 | c |
1157 |B P TANGA 20666/2025(13.03.2025 WP (C)/6738/2025 |10 | lc |
1158 [LAXMAN BHOI  |20667/2025|13.03.2025 |WP(C)/6598/2025 |10 | lc |
1159 |J SAHOO 20668/2025(13.03.2025 WP (C)/6228/2025 |10 | lc |
1160 B B ROUT 20671/2025(13.03.2025 |BLAPL/1723/2025 |10 | lc |
1161 |T R DAS 20673/2025(13.03.2025 |[WP(C)/5643/2025 |10 | c |
1162 |T R DAS 20674/2025(13.03.2025 |[WP(C)/5719/2025 |10 | c |
1163 |T R DAS 20675/202513.03.2025 |[WP(C)/5699/2025 |10 | c |
1164 [P N NAYAK 20676/202513.03.2025 |[WP(C)/1637/2025 |10 | c |
165 R K MALLICK  |20679/2025(13.03.2025 |ABLAPL/14831/2023|10 | c |
1166 |S P MOHAPATRA |20681/2025(13.03.2025 |ABLAPL/6134/2020 |10 | c |
167 R. K. DEHURY |20684/2025(13.03.2025 |WP(C)/23090/2024 |10 | c |
1168 |A K BISOI 20685/202513.03.2025 |CRLMC/1004/2025 |10 | c |
1169 M R SAHOO 20687/202513.03.2025 |CRLMC/1001/2025 |10 | c |
1170 |GOPAL 20688/202513.03.2025 [WP(C)/5002/2025 |10 | c |
1171 |J R NAYAK 20689/2025(13.03.2025 |CRLMC/947/2025 |10 | lc |
1172 [P. K. MOHANTY [20690/2025|13.03.2025 |CONTC/1002/2025 |10 | lc |
1173 |[MAHES DAS 20691/2025(13.03.2025 |CRLMC/888/2025  [10 | c |
1174 |[R. K. MOHABHOI 20692/2025(13.03.2025 |WP(C)/7165/2025 |10 | c |
1175 |[R. K. MOHABHOI 20693/202513.03.2025 |WP(C)/7175/2025 |10 | c |
‘176 §§§§OD KUMAR ‘20694/2025‘13.03.2025 CRLMC/130/2025 ‘10 ’ ’c ’
1177 |[R. K. MOHABHOI 20695/202513.03.2025 |WP(C)/7178/2025 |10 | c |
1178 [B S SWAIN 20696/2025(13.03.2025 |[CRLMC/4720/2024 |10 | c |
1179 |[S. K. SAHOO  |20697/2025(13.03.2025 |CONTC/7408/2024 |10 | c |
1180 |[P K NAYAK 20698/2025(13.03.2025 |[WP(C)/7246/2025 |10 | c |
1181 B. DAS 20699/202513.03.2025 |[WP(C)/7100/2025 |10 | lc |
1182 |H K SAHOO 20700/202513.03.2025 |[WP(C)/7132/2025 |10 | lc |
1183 |S. DAS 20701/202513.03.2025 |[WP(C)/7129/2025 |10 | lc |
1184 |K PARIDA 20702/202513.03.2025 |[WP(C)/15185/2018 |10 | lc |
1185 M. BEHERA 20703/2025(13.03.2025 |[WP(C)/5721/2025 |10 | lc |
1186 M. BEHERA 20704/2025(13.03.2025 |[WP(C)/5693/2025 |10 | ic |
1187 [N K ROUT 20705/2025(13.03.2025 WP (C)/6730/2025 |10 | lc |
1188 K. C. SWAIN  |20706/2025|13.03.2025 |WP(C)/6819/2025 |10 | lc |
1189 [N K ROUT 20707/2025(13.03.2025 WP (C)/6758/2025 |10 | lc |
1190 K. C. SWAIN  |20708/2025|13.03.2025 |WP(C)/6923/2025 |10 | lc |
1191 [N K ROUT 20709/2025(13.03.2025 WP (C)/6824/2025 |10 | lc |
1192 [N K ROUT 20711/2025(13.03.2025 WP (C)/6832/2025 |10 | lc |




1193 M. K. NAYAK  |20712/2025|13.03.2025 |WP(C)/7251/2025 |10 | lc |
1194 [N K ROUT 20713/2025(13.03.2025 |[WP(C)/6818/2025 |10 | lc |
1195 M. NAYAK 20714/2025(13.03.2025 |[WP(C)/6401/2025 |10 | lc |
1196 [N K ROUT 20715/2025(13.03.2025 WP (C)/7004/2025 |10 | lc |
1197 |S.K.BEHERA 20716/2025(13.03.2025 |[WP(C)/26101/2024 [10 | lc |
1198 [P K NAYAK 20717/2025(13.03.2025 |[WP(C)/6197/2025 |10 | lc |
1199 A K SWAIN 20719/2025(13.03.2025 [WP(C)/6333/2025 |10 | lc |
200 B DAS 20721/2025(13.03.2025 |[WP(C)/6335/2025 |10 | lc |
201 B. K. DAS 20722/202513.03.2025 |[WP(C)/6165/2025 |10 | c |
202 |K BEHERA 20723/2025(13.03.2025 |CRLMC/956/2025 |10 | c |
203 |P. BEHERA 20724/202513.03.2025 |[WP(C)/5798/2025 |10 | lc |
204 |L SAHOO 20725/202513.03.2025 [WP(C)/6292/2025 |10 | c |
205 [P PARIDA 20726/2025(13.03.2025 |CRLMC/995/2025 |10 | c |
‘206 EéﬂiéATRA ‘20727/2025‘13.03.2025 WP (C) /5242/2025 ‘10 ’ ‘c ‘
207 [K SAHOO 20728/2025(13.03.2025 |[WP(C)/7190/2016 |10 | i |
208 B K ROUTRAY  [20729/2025(13.03.2025 |WP(C)/20084/2024 |10 | c |
209 |[R K BARIK 20730/202513.03.2025 |[ELPET/3/2024 0 | c |
210 |[R K BARIK 20731/202513.03.2025 |[ELPET/5/2024 0 | c |
211 zziﬁﬁiRA KUMAR |50734/2025 |13.03.2025  [wp(C)/4092/2025 |10 c

212 zigggAMANI 20735/2025|13.03.2025 [WA/62/2025 10 c

213 |A K JATI 20737/2025(13.03.2025 |[WP(C)/674/2025 |10 | c |
214 ;giig CHANDRA 150739/2025(13.03.2025 |WP(C)/6596/2025 |10 c

215 |ANIL KUMAR DAS 20740/2025(13.03.2025 |WP(C)/6574/2025 |10 | i |
216 R C MUDULI 20741/2025(13.03.2025 |[WP(C)/6604/2025 |10 | i |
217 |A MOHANTY 20742/2025(13.03.2025 |[WP(C)/21863/2024 |10 | i |
218 |Y DAS 20743/2025(13.03.2025 |ARBP/89/2024 10 | i |
219 |K C PANDA 20745/2025(13.03.2025 |[ELPET/5/2024 10 | i |
220 |P BEHERA 20746/2025(13.03.2025 |CRLMC/1002/2025 |10 | i |
221 |T R DAS 20748/2025(13.03.2025 |ABLAPL/342/2025 |10 | i |
222 |SANJIB RAY 20749/2025(13.03.2025 |[WP(C)/6354/2025 |10 | i |
223 |M.MOHANTY 20750/2025(13.03.2025  |[WP(C)/7337/2025 |10 | i |
224 |M.MOHANTY 20751/2025(13.03.2025 |[WP(C)/7330/2025 |10 | i |
225 |M.MOHANTY 20752/2025(13.03.2025 |[WP(C)/7348/2025 |10 | i |
226 |L.MOHANTY 20753/2025(13.03.2025 |[WP(C)/4418/2025 |10 | i |
227 |BK PANDA 20754/2025(13.03.2025 |CRLMC/2272/2024 |10 | i |
‘228 giigéDHAR ‘20755/2025‘13.03.2025 TRP (C) /211/2024 ‘10 ‘ ‘c ‘
229 |RK DEHURY 20756/2025(13.03.2025 |[WP(C)/6782/2025 |10 | i |
230 M.K. RATH,ADV |20757/2025|13.03.2025 |[WP(C)/15078/2024 |10 | i |
231 BK PATI 20758/202513.03.2025 |[WP(C)/6618/2025 |10 | lc |
232 [K SAHOO 20759/202513.03.2025 |[WP(C)/30753/2024 |10 | lc |




Total

2119




